bunal, Principalvsench

9, with OA 908/99, OA- 779/99 MA-76464/99,%

A 754/99 MA-731/9 :
$0A-780/99 MA-745/99, 0A-787/99, OA- 801/99, OA-B11/99 MA-778788
“"0A-830/99 MA-740/99, DA- 852/9° MA-815/99, DA=B77/98 MA- 837/99

OA-894/99, MA-850/99, QA-998/99 CP 224/99 MAE851/95, O0A-508/%9
MA-860/99, (OA 953/99 MA-893/99, 0A-955/99, 0A59°8/99 MA- 907/95_
OA-1017/99, 0A-1020/99 MA-916/99 0A-1033/8!
MA-926/99,  0A-1246/99 MA-1101/99, ZEEMAZI D7
OA-1318/99, OA-1415/99, f- 1 oyt
New Delhi this the | day of s=ptem er,‘1§99i‘j
. Hon ble shri S.R. Adige, Vice Chatfmah Ay ..
X Hon ble Shri Kuldip Singh, Member (J)
DA _754/9°9 o R
1. smt. Vijay Kumari w/o Sh. M. K‘; shara, .
‘ r/o WZ-1326,Nangal Raya, Near?Jahakpuriwf’"*
D Block, New Dﬂlhi L i
2. Mr. Mohit Munjal s/o Sh.s.P. Muhjﬁl;,
: r/o 2/144, Ge?ta Colony, TR
Delhi,
3. Mr. Anil Kumar s/o Ram Pal Sinbh.
, . r/o H-6, Radheypuri Krishna NagdaF,
o~ ' Delhi, - - ::
4, - ~ Ms Usha d/o late Shrl M.L. Mangai“,
r/o 1168, Culabi Bagh,Delhi.,
S, Ms Sonia Dawar d/o Sh. V.K. D;waF
r/fo No. 4, Malka Ganj, :
Delhi. . :
6. Me Kusum.Lata d/o Balbir Singh,
r/o C-41, Karampura, New Delhi.
7. | Mz Neeraj Malik w/o Shri R.P. Malilk,’ .
r/o Wz 659, Sadh Nagar, P
Palam Colony, NewDelhll
8. Ms Mamta Vashishat d/c Shri T. R,-Vash*shat.
r/o 24-A, Laxmi Garden, . ,
Nazafgarh, New Delhl‘ 'A:~¢ -,,f'fv'
99, | i Shri Raj Singh s/o Shri Gian Chand. ff_fi
r/o 45, Chirag Delhi, o
New Delhi - 17. Ul
10. Shri Rakesh Sharma s/o Shri J i Sharma.
r/o 444 Chirag Delhi, T v
New Delhi - 17.7 I ;
11, Ms Mukesh Dahya w/o Sh. Lokenaer\Singﬁ.
r/o D-5, Satyawatil Nagar, -
Delhi. N i Applicants
- _ é: Versus ‘ - - N
e .
Govt of N.C.T. of Delhi through
Lh‘ﬁr~~““
A ’ . .. 0ld SecretariatL;Delhi
. “ . Dpelhi.. :
X :_’[;.




—— e alF

R/o 4/2724, St. No.5, Bihari Colony,
Shahdara. Delhi-32,

.1¢Sélﬁi~ﬂ/0 Sh.. Dinesh Saini,
_3914 Kabul Lines.

_nRaJesh Kumar Sharma s/o Sh. R.K. Sharma,
“R/OA-1/227A Keshavpuram.
HﬁwaelhivSS.u~-- o :

—-yu*Shabib ul-Hassan s/o Mr, M.S,Hassan,
*’B/o Ghafoor Nagar,

Mohd ;Atriq Khan s/o Mr. Akbar Ali Khan,
-R/0 D-148 Abul Fazal Enclave
—zJamia:Nagar, Delhi-25.

‘Ms. Yandana Gupta w/o Sh. Dinesh Kumar,
-:R/0" A/56B Phase-11 Ashok Vihar,
Delhi SZ.Q

¢*M$. Mtidula Gupta-d/o Shri D.V.Gupta,
vz R/0-14-D/E Chajjupur Colony,
,?ﬂoxaaburpur Shahdara,-,-}
Delhi 32‘ )

'J“Ms“ Anju BaJaJ d/o Shri C.B. Bajaj,
o R/o D= ‘11 A/15A Janak Puri,
--_-New Dlehi -58.

-4Sanjay Kumar s/o Gajraj Singh,
R/o 255 Pitampura Village,
Delhi 34,

Ms. Sunita Sharma d/o Shri B.K.Sharma,

R/0'161/2 Thomson Road Railway Colony,
New Delhi

. Ms. Deépa Aggarwal w/o Sh. Rajesh Aggarwél,
R/o 1076, Maruti Vihar,
Chakarpur, Gurgaon,

~stl3MémtaASaroha w/0 Sh, Rajiv Kumar,
- -Rfo B-7 Krishi Vihar,
: New Delhi-48,

rMs. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,

Versus

7;£o hrough:] the Director of Education. Delhi
pme0ld Secretariat. Cu

: Delhi,

Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,

New Delhi 30, ... Applicants

.. .Respondents

ir
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|
O
|
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3. Anil Kumar s/o Shri Munéhi?Rém.‘ -
. R/o 882-A, Lampur Road, S R
-Banker, Delhi. v -
4, Ms. Seema Garg d/o Shri,V.P;-Garb;o

.5, Ms. Sudesh w/o Sh, C.M. Arya,

RS

Y T S
Yyt oy AP T

DA 10177499

Mr<. Meena Arora w/o Shri Ved Parkash,
R/o 198aq Dutram Lines,
Kingsway Camp, Delhi,

sees Versusﬁi

=

1. Government of NCT Delhi .
through its Chief Secretary,.
S, Sham Nath Marqg,
Delhi,

2. Director of Education, Y
~ Govt., of NCT Delhi, .
S, Sham Nath Marg, P
Delhi-syg, ;

OA 894 of 1999

—

o "ﬁ“
1. Ms. Shallu Gupta w/o B.B. tayal:
R/o 460/B Azadpur, Delhi-385.° #

¥

2. Ms. Munni Gupta w/o Sh. Rewati Raman,
R/0 J-80/6 Pandav Nagar, - o
Opp. Mother Diary, . B
Delhi-92, " 3 e

R/O D‘32‘ RIPI Road,
Adarsh Nagar, Extension, . -
‘Delhi-33, -

R/o G-21/86-87 Sector VITI,
Rohini, Delhi-8s,

6, Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/0 164 Tarur Enclave, ,
Pitampura, Delhi, -7

7. ; Ms. Gurvinder Jeet Kaur

: R/o 67-R, New Township Badarpur,
New Delhi-44, ‘

Ms. Neeta Pant w/o sh, Anil Pant
R/c BG-5A/14D, Paschim Vihar,
New Delhi, :

Mahendra Nath Jha s/o Shri B.D, "Jha.
R/o B-478 Timarpur Delhi:Admn. Fiats,

Ms. Dinesh Kumari w/o §
R/o D-101 Yadahagar,
Delhi-42. - i ©

S
s e G

Ms. Lathesh Ww/o sh,
R/o Village & P.0.
Delhi-81. %1{“
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1+

14,

16,
17.
8,

19.

20.

21,
22,
23,

24,

"R/o 203/1 Pkt. A.3, Sectc_

Yunus Khan s
R/o K-64
New Delhi-ZSt

h. Nanney Khan,
Fazal Enclave,

Ms. Jyoti Rawat d/o Sh. B.S. Rawat,
R/c G-7/29¢4 Sector-16,
Roh1n1._Delh1 -85,
Manish Kumar Bansal S/O%Sha”
R/o C-450 "Saraswati Vihar, -
Delhi-34,

Surender Kumar s/o Sh. Raghunath, -
R/o 555 Gulabi Bagh, , o
Delhi--7, ot R

Ms. Mconika Mukhya d/o Sh. T C,
R/o 1216-A Rani Bagh, .-
Delhi- 34.

Ms. Suman Nagpal d/o shj
R/o 264-110 West Patel¥Na:
New Delhi-8. T

Ms. Vidisha Sharma w/o §his
R/o A-107 Shankar GArHeh
New Delhi 18."

Ms. Gitika d/o Shri Pritam Be
R/o 113-A, B.C, Block, :
Shalimar Bagh, -

New Delhl. o

Ms. SarOJ Bhatia s/o Sh.AGokui Chand.
R/o 114-E, St, No, 7 : 5

East Moti Bagh, o
Sarai Rohilla, R TS
New Delhi-7. f,if'A agzw

Ms. Meenakshi w/o Shri Mandj WaHhWa,,

Delhi.-

Ms, Rashmi w/o Shri AJK
R/o 591/3 Mehrauli
New Delh1—30.

Ms. Viilesh w/o Sh, - B; D;Sha?ma. . .
R/o 86/3, Sector-1I, Pﬂshb Viﬁar. -
New Delhi, : ” o
Ms. Sushma Chaushan.d/o Shri - Lalia ﬁr
R/O q7 D..Sector IV‘ B KaS.ﬁMBFQ; _:%

New Delhi-1, :«-ﬁqu»
Sh. Vinod Bharti s/o Sh Devi. Dass‘ L
R/o C-4D8/A St. No.17.HBhajanbUra, :

Delhi- 53.

RajeshEVashishth §ZQ=SHV
R/0 14{ Bhai Parmenan

Ms, Madu Bala w/o Sh Gajendér Singh.
R/o Village & P.0. Aiij Hr. i :
Delhi-36. R )

'.‘\ g
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'ﬁ?”?feﬁrs3“Adarsh Sharma w/o Shti.B.L.

¢ Pitampira, Delhi.

rsus

~

Gover nment of NCT of Del

Through: The Director of Education, Delhi,
0ld Secretariat, Delhi.

W S
~Fow G

R/o E-151-FE Ashok Vihar, Phase-I
Delhi-5?

-~ &

Versus

; The Government of NCT of Delhi through

the Director of Education, Delhi Admn. e ;§
4  Old-SEcretariat, Delhi. .+ ++Respo

Q 99

Ms. Bhawna Munjal _ S
K-231-32 Jahangir Puri, ; A
New Delhi.é i

Versus‘_‘dc
- . A N
1 Government of NCT of Delhi - :’ =i
v The Principal Secretary -(Education)j = -
0ld Secretariat, Lo S
Delhi. Lo
g 2. Director of Education,

Directorate of Educatioin,
Govt. of NCT of Delhi,

Dld Secretariat,

Delhi,

3. Dy. Director of Education,
District North west,
Hakikat Nagar,

:New Delhi, '-f.....éespondents

DA_1415/99

Mrs. Dimple Anand d/o Sh. Shyam Lal Ananq;;.*?/ 
School G.G.S.C., S.U. Block, ST

.., Applicant -

v

Versus

Government of NCT Delhi through
The Director of Education, Directorate of Education,
0ld Secretariat,
Delhi-54.

..., Respondent

S,

18/99 wio
# [ ”ﬂﬁ«w _4?.: . E R
Ms. Meenakshi d/o Shri Om Prakash,
“<R/0 _WE-626 Nangal Raya,%ﬁ'n,'~ o
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P
1. Govt., of NCT of Delhi through;‘
~ B Pirector Education =
- N (0ld Secretariate),
Delhi. T
5 i S,
2. Deputy Director of Educatib PR
B District South, Defence Colony,
New Delhi.
QA 1031 of 1999
Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.é
: Versus ;
y A S s %"‘
1. Government of NCT of Delhi through
: its Chief Secretary,
ok 5, Shamnath Marg Delhi.
g, Director of Education,

Directorate of Eduoationpf;
01d Sectt,, Delhi.

3. Deputy Director of Education
(North.West District) . .
Hakikat Nagar, Delhi, R 2

4, Principal, 3 - 0

. Sarvodaya Kanva VldayaWaya.
BRakhtawarpur, Dellhi.

".,..Respohdents'
- QA 787/99

. Miss Mamta Ahuja ' ‘ 1 -
) Ex., TGT Delhi Admn. : :
.. R/o J-11/71A, Rajouri Garden,

,\.ﬂiﬂer‘ I : 'L, i 4 s B Lol

. New Delhi. .
Versus ' T o
; . ' Govt, of NCT of Delhi, - -
through its Chief Secretary,,. 7
I 5, Shamnath.Marg, Delhi, - & s AR
ﬁ 2. Director of Eduoation,
3 0ld Sectt., Govt. of NCT of DEIhi;
Alipur Road, Delhi. ,:4~...h=spondents
QA 928/99 ~ L .
i . - Rajesh Khaneja s/o A.C. Khan
P . r/o 5D, Ravi:Appts.,

3

Vlkaspuri Delhi.

h‘-

New Delhi,

1A g i ywa e t g my

by
ren
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r" .
>’*§’ 3, _ Shashi GaxgQy ¥ R.S. Gangwatl,
r/o 8% - ' pt..Mayur vihar,
Delhi.
- Y - Ruchi Jain d/o K.S. Jain;i:
, r/o A-4-59, Sector <o
. - . Roh1n1.~oe1h1sg;

Monike d/d Kuldﬂep Raj‘u‘ ;
o . S. r/oM-14B Meterclogical CompleY
Lodhi Road, New Delhi.

——

Net Ram s/o Bansi LalQ
r/o K-386, Mangolpuri,
Delhi. e

[= 5%

. 7. Anju Rala w/o Raj Kumar . Sethi ;
i r/o A-55, Gulab Bagh,- Mohan@;a'g,‘,a
' Uttam Nagar. New Delhi"‘  yake

Mamta Saini d/o s..c‘,séx"_.g;
. 8. r/o A-229, New Ranjeet- Naga'
t _ Near Satyam Cinema, New Dé1h

;tf T, r/o 1/225/9. Chiranji”
v ; Sadar Bazar, Delhi Canti
New Delhi.
R : 10. Kukhtar. All s/o Faujdar Ali.-J:

r/o E-52, Jamia Nagar, Nnu Delh;.‘

- - LA Khuwaid-ur-Rehman Khan » -

. ! s/o Mufeez-ur-Rehman, - -~ = %

v r/o 2C Gafoor Nagar, Jamla Nagar,-

i New Delhi. .
' 12. sushila Devi d/o Rameshwar

Rohini Delbhi. N
. 13, sonika Dudani d/o Ramesh. bUdaﬁiL.

1

S r/o 1288, Sunlight Colony, ) ,
Ashram, DDA Flats. New Delhi‘H, -

Dinesh Kumar s/o Vljendef kUmar
r/ol 7/17, Yudhishter Ga 1, 4
Vishwas Nagar, Shahdara, Delhlg‘g

L
*

, 15, samina Begum d/o SYed HUS>a1h. :
’ X r/o 192/2A Zakir Nagar,ﬁNew Delhi‘n‘:

a0y

versus °

wpee,

Y , 1. Govt. of NCT of Delhi, -~ ..
oo { through” Director of Educatiohn |i.
Director te of Educatigéé.Dldfmif

PRI
(.
,
*>-
—
e

nN,

S
e A PRI
4

!
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I DA 1246799

- 1. Miss Shalu Sharmad/o B.D.Sharma,
s r/e 1/772, Rishi Nagar,
R Shokur Pur, Delhi.

| SEie -‘-‘«&;;-Ior.

Ngg%m&%

S 2. Miss Geets Bhardwaj d/o Chatrpé
r/o A-56, New Friends Colonyrgh
Mundka, Delhi

3. : Miss Rakhi d/o Yoginder Nathvaid
r/o 21/e5, 0ld Rajinder Nagar,
New  Delhi., :

4, Mrs. Manju Rani Sharma w/o Ram Dhan Sharma; -
_ r/o 10196/3, Jhandewaca Mandir,
Paharganj, New Delhi, L

5. . Miss Asha Kukari d/o Harish Chander. T
r/o J-19/A, Ramesh Nagar, < -
New Delhi. gl

G 6, Mrs. Usha Kumari w/o Harish Chander;
- ~ _r/o J-19/A, Ramesh Nagar, =
LT o New Delhi. :

y

ST SR Mrs,
- e L r/ol B-78,
) 3 New Delhi,

Sharda Puri,

VH G IR U
v . *

I U T Mrs. Savita Dua w/c Mr. Sanjeev bua‘f
' r/o 28A, Kalkaji, New Delhi. - . ,‘5‘
» _ﬁ T Sonia Mahandiratta w/o Vand Mehandlratta-..
R _ r/io A-2/32, Rajouri Garden, 7. s

b : ' New Delhi, E

phed © 0o,

Qaovy

wabrm ity '.‘Ji—z._ PO

10. Reena Malawliva w/o H.L. MalwliYa,
r/o 88, Premgali No. I,
Kotla Mubarikpur,

5 - VECL NG

1. Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/fo B.No. 7, Q.No. 4, . -
Type-III, CRPF Jharoda Kalan, -

: New Delhi. , - :

L

o PSR I

) , 12, Anupam d/0 Joginder Kumar
i K r/o N-556, Sector 9, A
R.K.Puram, New Delhi. ]
' ' 13. Pratibha Chahard/o Sher Sihgh chahar,
r/o Type 1I1/40, North West;
Moti Bagh, New Delhi.

- 14, . Jay Krishna Jha s/o S.Mahanth Jha,.
P \ r/oShri Lal Bahadur S.S.VI.,

- ) Dyaplitha, Katwaria Saria, . .

e ) " H.S.R. No. 33. New Delhi.:

. 15, Raj Rani Dua d/o Ishwar Dutt Dua.
. f v e r/o 49/3B, Sector - II, - 58
- | ‘ DIZ, Area, New Delhi. Bl
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Maniy Sharms w/o Ashok Kllmar Mudgad
r/fo 57, Vishal Colony,

Nai BRaz=tl, Nangloi,New Delhi

Induy Chowdhary d/o .M. Choudhary;
TET (Hindif, G R.SSS, U Plazk,

Maigolour 1,

Veena Ranil r/o Vasant Kunli, New Delhi.

Shreesht Kumar Jha s/ Yog Naravan Jha,

r/o Sanskrit Vidyaneeth, New Delhi.

Raini d/o Milkhi Ram,
r/o H.No, 30, Sawan Park,
Azshok Vihar-III, Delhi,

C.7T. of Delhi through

Secretary Education,

Govt  of N.C. 7. of Delhi,

Nld Secretariat, Delhi

Director of fducation,

Sovi, of N.C.T, of Delhi

N1d Secretariat, Delh:

Ms. Mukesh Kumari d/o Shri J.N. Sharma,
r/o V-185/5, Arvind Nage:

Ghonda, Delhi.

Ms  Raju Malhotra d/o D.L.Malhotra,
rio C3A/101C, Janakpur
New Delhi

Ms Monida Wadhwan d/o R.K. Wadhawan,
r/o 190, Rameshwar Nagsr,K &t Nn 5,
Avadpur, Delhi.

Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.

Ms Anjana Gauba w/o C.S. Gzuba,
/o 18-C, MU Block, Pitampura,
o _

1hi.

?

Daruhshan Khan s/o0 Mr, Salamat Khan,
aAsstt. Teacher, RVS, EK.,K. Puram,
Sector 11; New Delhi

Miss Meenu Rhagat d/o C.L. Bhagat,
rfo A-2z2, M.I.T. Flats, Phase-I,
Katwaria Sarail;, New Delhi.

I

... Applicants




M Rajwanti
r/o MIG 192, Pkt A.3
t:Sector- 8, :Rohinl,

. ¥inod:KIumar Chaubey s/o:R.
rio B=724, Jahangirpuri,
Delha.

_ Dinesh Kumar Jha s/oH.B.Jha,
r/o 193, 0 Sector TV,
t Pushp Vihar, New Delhi
Ms Sumal Lata d/o K.S. Bhardwaj,
. r/o village Mubarakpur Dabas,

" p.0. Ramikheda, Delhi.

Govi. of NCT of Delhil through
Secretary,

5, Shamnath Marag. Nelhk:
Nirectar of fducation
Directorate cof Education
Govi., of NCT of Delhi,

S, Shamnath Marg, Delhi

o e————Naputy Director, . __

_ Directorate of Education.
¥ Govt, of NCT of Delhi,
S, Shamnath Marg, Delhi.

: dev

versus
ovt. of NCT of Delhi through
. ___ . _The Director of Education,
0ld Sectt, Delhi. ‘s
s 20799
Smt. Meena Kumari,
TGT (N, Science),
G.RB.888 K-II, Mangol Puri
Delhi
Smt. Savita Dabas
TAT(N.Science), SKV Murdka,
Delhi.
Smt. Supita Tvag:,
TET (Hindi), SKY, Mundka,
Delhi.
Miss Andn Arva,
TGT (Maths), SKV, Raillway Colony,
Tughlakahad, Delhil.
5

. ... Applicants

. . Respondents

. . .Respondents
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 ...-zMs Mona Mehlawat d/o Ajit Singh Mehlawat,

Ms Geetz D
r/o A-¢/22, Sector IV, Rohini,
Delhi,

‘Ms Anita
R/o A-17,
New Delhi,

Kirti Nagar,

r/o 1989, Ganj Meer Khan,
parvaganj, Delhi.

Ms Aniu Sharma w/o Rajiv Agnihotri,
Sector 89,

R/o 132, Vidya Vihar,

~ Rohini, Delhi,

r/o 18, Gangotri Appt.,

Vikaspuri, Delhi.

0
or Educatiaon,
1 Nelhi.

ey FT ALl a s

Seema Manrn dfo Shri
r/o A 20,

Delhi.

Versus

f Delhi

Director of Education,
Directorate of Education,
Qld Sectt., Delhi.

Sethi w/o Sandeep Sethi,

Prasad,

F-Block,

f Delhi through

V. P . Mann,
Park Extn.,

through

_Deputy Director of Education

(North West District)
Hakikat Nagar, Delhi.

o

Dagar,

evi w/.o0 Surender kaushik,

LS Ay

CApplicaents
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GovtL.

DA 11/499

oA 8771097T”f

M< Neena Mittal w/o D.
tm

r/o 239, Bharat Nagar;

r/o H-367,

of N.C.T. Delh

B
pgvﬁ —=

Principal,
Sarvodava Kanva ay
Kutubh Garh,Deihi - 39.

R/o 302, Anupam Apar
Fazi of Arjun Nagar, ;nahdara,
Delhi.

Ms Sadhna Sharma w/0o H.C.
r/o 24, Vijay Block,
taxmi Nagar, Delhi.

Ms Geeta w/o0 Pawan Kumar,
r/o BE 22, Shalimar Bagh {West), _
Delhi. '

Raghvendra Prapanna s/o Awad Kishore Mlshra.

Delhi.

Ms Ranjana Rani -Bhardwaj w/o Shyam Sunder

r/o 122-A/10, Gautam Nagar,»New Delhi.

M< Alka Daval d/c Padam Daval,
r/io C 1II/158, West Enclave,
pPitampura, Delhi.

Ms Kamlesh Sharma w/o
Nanakpura, N

!]J

e ma,

h v
elh

o N
D

3
W

fD

h Lata d/o R.R.Aggarwal,
- Rhola Nath Nagar

bt

through

The Director of Educ
0ld Secretarriat, D

Smt, Parveen BRhardwaj,
r/o 339.AVPO Nangal Thakran, Delhi.

Smt. Babita Sharma,
r/o 231, Katewara, Delhi

Km Savita d/o Sh. Mahavir Singh,
195, Kamardi Nagar, Delhi.

L VersuUs e

... Applicants

sl N LG M
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Nld thff

Hakikat Nagar,

-Renu Singhal d/o Shri S. K.

Shri-Satish Kumar Yadav s/o Sh.

CT of
Chief Secretary,
Shamnath Marg Delhi,

Delhi through

Pelhi.

Deruty Director of Fducatios !
(North West District) ?
Delhi.

Ms Hem Lata Jain d/o Sh.
r/ie C-4/129-30, Sector 6,

JL Bx Jain;
Rohini,Delhi.

Singhal, =

r/o 120, Bahubali Enclave, Delhi. . o

b

Alka Narula d/o ShriAAjit Kumar Narula,
r/o 26, Netaji -Subhash Marg, Darya Ganj,
New Delhi.

Attar -Singh Yadawv:

|
r/o H.No. 94/2, Galil Neo, 14, Libaspur, Samaipur,Delhi. |
Sadhna Mehra d/o Sh. M.M.Anand, _ !
rio 4/3z24, Bholanath Nagar, Shahdara, ]
Delhi. |

Sanna Jain d/o Shri S.F.
rio Y/°362 Gali No. !!,

Rainl Saini d/o Shri R.S, Saini
rio A-1/266-A, Uttam Nagar., New Delhi,
Poonam Tanwar w/o Sh.Yogesh Verma,
r/o R7-42, B8 Rlock,- Kailachpuri,
Now Delhi
Mamta VYadav w/o Sh. Munish vadav,
r/o 31732, Rarwala Chowk '
Paharil Dhirei, Delhi.
Kamlesh Devi d/o Sube Singh,
r/o village & PO Maijre Dahas<,
Delhi., .. Applicants
Versus
Govt., of NCT of Delhi throughk
The Director of Education, Delhi, :

Directorate of Education,

0l1d Secretariat,

b

Delhi.

s ... Respondents

Ll riwine,
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11.

16.

J3Q/QQ

aul w/c Rajiv Phambaui,
-B, DDA Flats, Kalkaji,
New De1hi

Sandeep Kumar s/o Sh. 0O.M. Sharma,

r/oc B-639, Sudershay Park, New Delhi.
Geeta Rani w/co Rahul Kumar Singh,

r/fo E-599 West Vipod Nagar Gali No. 10
New Delhw‘

r

Neeraj d/o-Shri R.D.Sharma,
..r/o House No. 413, Sector 9 R.K.Puram,
New Delhi.

Shalini w/o Sanjeev Ag ggarwal,
r/o C-3/22, J’QaPerl, New [Delhi.
ma Prakash d/o Shri Rangaswamy,

/o C-2/778, DDA Flats, Kalkaji, New Delhi.

Kusumlata d/o Shri Manwar Singh,
r/o RZ 726/A, Puran Nagar, Palam Colony

Kallash Vetil w/o Munesh Kumar,
rf/o T-498/C, Kotla Mubariknur,
Gurudwara Road, Khernur, New Delhi.

Sumeet Kaur w/o Sh, Maroreet
rJo 11/9, Puniabi

Tdr\,wnrh_r Kaur W/o Channr

..... —

r
r/o A-2/126, Janzk Puri, New Delhi.

Sunita Sharma

W/o Shri Joginder Sharma

Rion 2/152 su hd¢h Nagar,

New Delhi .

Sonia Goyal

D/o Shri R._K. Gunta

R/0 RA-124A Janakpuri, New Delhi.

Seems Arora

D/o S.C. Arora

R/o L-52 Sarojininagar,
New Delhi,

Sunita Vasishtha

W/o R.S. Vasishths L
R/o WZ-32 Shadhipur,
New Delhi. ~

=
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Sunita Saini

Kumb um

W/o Shri R.S. Gupta

R/c s/ 895 D, Mehrauli, -
New Delhi,

. _. Babita Bhardwaj
= Dfo Shri S.C. Bhardwa3

R/o A-16 Chatterpur Encléve, Phase-II Maidangarhi, _
New Delhi. i

Z3. Kusum Devi ~
- . W/o Mukesh Kumar : .
- R/o A-40 Rama Park, o S
New Delhi. S ~
24, Anees Ahmad . )
S/ Mr. Ataullah . B
R/io A-24 Gall No.1,
Ganga Vihar,
Delhil-94
25 Bhim Dutt Rhatt
S/o Mr. B.D. Rhatt
Bioy 42712 Sector-1 Pushp Vihar, New Delhi.
26 Aashuy kaushik d/c Jagdish Chand Kaushik
RK/o 548 Villaoge and Post Office Rawana
27 Coonam Sharma w/o Shrl Rajeev Bhardwai
/o N-3 Police Lines ¥Xingsway Camn, Delhi. toplicants
Versusz
Government of NCTD through
Director of Education,
Directorate of Education,
Nld Secretariat,
Delhi, .. %espnondents
ne_8|30s99
l- Mics Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony, Nangloi,Delhi.
2 Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,
_Rohini,_Delhi, .
3. ====gan Jay KUMET —Jain_s/o Sh. Chaman Lal. Ja*n;__%w
r/o C6/9, Yamuna vihar, Delhi. . _. _ . = K
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8 Ms. Deepsikha Aggarwal d/o Sh.Sushil Aggarwal, -
r/o 1157, Jaman Qtrnet Panjabi Pathak,Ballimaran, }
) Delhi. '
9 Samar Jahan d/o S.Tanwi Ahmed, S ’
re 1157, Jaman Street, Panjabi Pathak, Ballimaran, - |
Delhi. |
: ]
lo. Raj Xamal s/oRam Phal Singh, . !
, L r/fo D-12, Jyoti Colony. Loni Road, -
T Street No. 8, Shahdara., Delhi. Tl - 1
lt. Archanz Singh d/o Sh. S.P. Singh,
r/o D-7D3, Saraswati Vihar, : i
Delhi. T

(2. Mr=. Shakun

ntla Yadav w/o Mr. Sunder Singh Yadav,
r/o H.No, 28

; Village Saidulajaib, PO Mehrauli,

R S

/3. Vanlts Kumari d/o Ram Xishan,
rfo 128, Pocket A-2, Sector S, Rohin
New Delhi i
H
. i
/g, Mrs. Pawan Lata Joshil w/o Sushil Kumar Joshi |
r/o B-2A/42, Janahpuri. New Delhi 1
|
!S. Shabana Khan w/o Sh, As3lam Khan
‘ r/o 591/18, Zakir Nagar, New Delhi
I ’ ' !
1
N . Ra3 Pala w/o N.S.Saini, ' |
r/o WZ-8, Plot No. 79, Hari Singh Park, |
New Multan Nagar, New Delhi. ‘

/7. Clamentina Jeremiah w/o Mr. Prince Jeremiah,
rfo GH-13/684, SFS Paschim Vihar, New Delhi,

Verzus

Govt. of NCT of Delhi through

The Director of Education,

Directorate of Education,

0ld Sectt., Delhi.& . ...Respondents

bn




OA 862 of 1999

l. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SChOOl G.GOS.S.S’B-I B10Ck’
Yamuna Vihar, R/o

R/o 68,Luxmi “partments,
Sector-9, Rohini, Delhi.,

2.Mrs. Anju Sharma

v/0 Sh.Pramod Sharma,
Aged 30 years.,

Post TGT Hindi

School S.K.V.Sultanpur

‘R/o 4-1/316,Llawrence Road, Delhi,

3. Mrs. Bhramri BhardwaJ

w/0 Sh, Abhimanyu BhardwaJ,
Aged 27

Post T, .T. Natuzal Science,
School G.B.S.>.G Block, Saket,
R/o 295, Laxmi Bai Nagar,

New Delhi.

4. Darshna Kumari
d/o sh.,RamJi Lal
Aged 23 years,

Post T.G.T(s.S.)
School Govt, Secondary Scheol Vijay Park,
MauJpur, Delhi.

R/o Rohini, Delhi-85.

5. Kavita
d/o Sh.Tulsi Ram,

Ared 21 yrs.

Post Assistant Teacher,

Scnool S.K.V.Ashok Vihar -1I,
N.Delhi.

R/oD-71B, Yadav Nagar, Sameypur,
Delhi.

NG
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_ 6. Banwari Lal Sharma s/o
Sh.Radhey Shyam
Aged 25 years.
Post TGT sanskrit
school G.Co.Ed.(M ddle School).
Sector-20, Romini Extn. Delhi-41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

7. Manisha Vashistha
w/o Sh.Jagdish Chander,
Aged 27 years,
Post T.G.T.Hindi,

school G.G.S5.5.5. K Block,
Jahangirpurjy -

R/0 yillage Akbarpur,
P.O.Palla, Delhi =36,

8, Chandrika
w/0 Mr.Manoj Sharma,
Aged 27 yrs.
Post BGT
school GG SSS Anandvas, Delhi,
R/o0 B-56,Prashant Vihar,
Delhi.

Y 9. Neelima Tiwari d/o

Aged 2B yTSs.

pPost T.G.T.sanskrit. _
school S.K.V. sul tanpuri C Block,
R/o A-56,New Multan Nagar, Delhi.

1G.Shabnam
v/ oRajpal
Age 37 yre.
Post P.z.l. Hindi,
school V.K.S.K.V. Daryapur, Delhi.

R/o 553, Ishwar Colony,Bawana, Delhi .

11. Pocnam Gaur
W/O Om Nath Bimali,
Aped 28 yrs,
Post PCT(Pol.Science)
school G.B.SSS shivaji Park,
shahdra, Delhi.

\&N’\ ‘R/oA-27, Dena Apartments,
™

SR




12,

13.

14,

15,

16,

17.

18.

19.

Meenu Bhalla

gife of shri AnilKumar_Bhalla,

Age 36 years, post - T.G.T.(Skt). .
school: Govt. Co.Ed. Ms, Pooth Kalan, Delhi,
R/o Flat No.294, pkt-A-3, Sector-8, Rohini.

Aradhana AIroOra,

w/o sh. vijay Kumar, :

Age 28 YIS., Post - T.G.T.(S.5t¢)e

school: Govt. Co. gd. MS, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi-9.

Manisha Kalra

w/o Rajeev Kalra,

Age 26 YIS., post- T.G.T.(Eng.)

schools Govt. Co. Ed. MS., poothKalan, Delhi.

R/o C-6/10, Miyanwali Nagar, Delhi,

Renu Sharma, :

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi)e.

cchool: G. Co.Ed., MS, pasghara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

Anupama Jain,

D/o Late Sh. Ajit prasad Jain,

Age 30 YIS« post- T.G.T.

school: G.BeS.Sey Hastsal-

R/o DB-97D, G-8, Area, Rajouri-Garden, New Delhi.,

pratibha Mehta, (sahani),

w/o shri sanjay Mehta, p/o shri S.K. gahani,
Age 25 YIS, Post- T.G.T.{Natural science),
schools G.B.MS., Hari MNagaryAshram, New Delhi,

Namita Abrol

p/o Shri O.P. Abrol,

Age 26 yrs., Post- T.G.T.(English),
school: Sarvodya Co. gd. S.5., Khanpur,
R/o K-90, Kalkaji, New Delhi-19,

Renu Chauhan,

w/o shri V.P. Singh,

Age 31 yrs., Post- T.G6.T. {Social Studies),
8chool: G.GiSeS.Se) s.U., Block, pitam Pura, pelhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi.




20.

21,

22,

24,

i i
13
l"}: .

Sarika ‘ - ST om0
D/o Shri N.S. Rana

R/o B-24 Parijat Apartments

West Enclave,

Pitampura,

Delhi,

Mrs, Ambika sharma
WA Sh, Pawan Sharma
Age 27 post., TGT

School GBSSS Nangal Thakran
Delhi~39

Smt, Suniti Nayyar

WA SUnil Nayyar

Aged 33 years Post, PGT (Commerce)

School :GGSSS Dishad Garden

RA D-11 Jiwan Jyoti Apartments Pitam pura Delhi.

Meena Arora, -
W/ ved prakash

Age 40 years POST.TGT(Hingi)
School, S.K.V. Punjabi Bagh

1959 Oytram L ine Kindway Camp Delhi
New Delhi.

Rishi Bhushah Sharma
S/ Sh, K,C, Sharma

Age: 20 years Post, TGT(Sanskrit)
Schcol, BGSSS Rajnagar IIPalam

RO ws~.51 Gall No, 8 ,Sadh Nagar Palam colony

New Delh

25,

26,

27,

28,

Meenu Sharma WO Dhiraj Sharma

Age: 29 years POST, TGT (Sanskrit)
School., G.SS5 Sriniwaspurl Ney Delhi
RAO SB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POgt, Assistant Teacher

School .SKV Mata Sundarl Road,

RO B.68, Double Storyed Ramesh Nagar Ney Delhi-15,

Anita Devi WO sy, Gajender Singh
Age: 33 years POST.PGT(Hingi) -
School. SKV Hari Nagar chanta Ghar

RA WZ.101/13,Mohan Nagar ,Pankha Road
Lane No, 5, Ney Delhi-d46 -

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




- §-ceer

Ars. Huchika K;B-
w/o Ar25m Kumar, ‘.
%ed Y ’ Praul
Post T.G.E?(E:ngliawp)g

e ... - _  school S.K.V.H Blgggg} _ -

o Ao . . shltanpuri ’ Delhi ':” o

[ i G

o PN

s . N

o tments,
oB/148,Brotherhood Apar

S/Block,aikaspuri,N.Eelhi-18

"+ Bovernment of N,C,T,-Delhi
Through The Directora of Education,

IHrectorate of Education -

0X3 Secretriate, Delhi«54,

OA 780 of 1999

; 1o Kiran Dabas,
| T.G.T,(S.Sto), '
. GoGoSoSoSo’ DiChaon Kalan,
~ B/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

24 Rashmi Sahni, i

- ToGoTo(SCience)' N
"B/o. Vikas Sahni,

R/o. 52, Guru Angad Nagar,

e I

New Delhi - 92, : /
3 Promila Bhardwaj, /
T.G.T.(Maths), '

G.GISQS.S., ija.

W/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo -Chowk, Village & P.O.,
Mitraw,

4, Alka Goel,
Asst. Teacher,
' S+KeVe, Mehrauli, New Delhi-30,
~J , D/o. Sh.Nanakchand Goel,
R/o. 124 A, Mithapur P.O., : !
Badarpur, New Delhi - 44, f

50 Sarala Devi,
. P.G.T.(Hindi),
GoGoSoSo, Bijwasan,
D/o. Sh.Ramchander Khatri,
R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

6. Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

7. Raj Bala, T tn 7T (WMa\ig) / :
- GoGoSoSoSo’ NO"3. :
Najafgarh, :
D/o. Sh.Narain Singh, , \
\(}»/ R/o., wWz-8, Flat No-79, . \
Hari Singh Park, ' g

New Muttan Nagar,

New Delhi -~ 56,
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10.

12,

13,

15,

T — TSI

Seema Sharm
TGT (SST)"

Sarvodaya Kanya vidyala 'o°
New Delhi.

R/o Jp-114, Maurya Enclave, Pitampura,
New Delhi-32,

Block Mangolpuri,

Meenu
D/O Shri H.R.L. Nanda

R/0 B-1/548 Janakpuri,
New Delhi-58,

Sangeeta Rani

D/o Shri s.p. Sharma
R/0 RA-102a, Dharmpura,
Najafgarh, New Delhi-43,

Mahesh Pareek

S/o Shri K.c. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi~68,

Pramod Kumar Madeshic
S/o0 Shri Ram Madeshic

B35 507 Pudn Nagar,
New Delhi-12,

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/0 1/219/2 sadar Bazar
Delhi Cantt.10.

Dharm Chand Sharma

S/o0 Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,

New Delhi.

Indu

D/o Shri Madan Singh
R/O B‘l' Quarter-z, T-4'

C.R.P.F.

N -

N
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16,

17,

18,

19.

21,

22,

23,

Usha Rani,
F.G.T.(Hindi),

GeGeSe5.Se, Hajafgarh No.2,

D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Polic8 Colony,
A

i e
ééfesh Kumar,

PeGeTe(Skto)y, GeBeSeSoSey
Chhawla,
S/o. Sh.Hukam Singh,
R/o. B-111, Ramapark,

Uttam Nagar, New Delhi - 59,

Mrs.Neema Tiwari,
TeGeTo(Hindi), GoeGeS+S.Se,
Sarojini Nagar, New Delhi.,
W/o. Tiwari,

R/o. F-2961,-Netaji Nagar,
New Delhi,

Meenakshi Thakur,
T«G.To( N.SC.),
G+«BoMsS., Begumpur,

D/o. Sh.Balram Singh Thakur,

R/o. ER-23, Inderpuri,
New Delhi -110 004,

Neeru Sharma,
ToGoTo(NoSC.),

GoBoSoSoSc, Khu:}ala NO""1,
D/Oo Sh.J.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,

T.G .T.(English),
S5.GeS.S.S,, Begumpur,
B/o. Sh.Satya Kumar,
R/o. 125-N, Sector-1V,

. Pushvihar, New Delhi - 17,

Meenu Girdhar,
P.G.T.(Hindi), G.BOS.SQSQ"
Laxmi Bai Nagar,

D/os Sh.S.P.Sehgal,

R/O. G~-4, NoDoSoEo’
Part-II, New Delhi - 49,

Laxmi Devi,

T.G.T.(Hindi),

GeBeSeSeSe, axmi Nagar,
W/oo Sh.H.S.Rawat, -

R/Oo 102, D.D. Ao Flats,
Mansarover Park, Shaddara.

Contdo LI B W '
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24,

2%. -

26,

27,

28,

29.

30.

Anita Sharma,
T.G.T.(English),
GOGOSOS.SO’

Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
p.G.T.(PoleScience)

GoBoSoSoSo, Rajnagar-ll,

D/o. Sh.Ramkishan,

R/o. House No—128, Pocket A-ILI,
Sector - V, Rohini.

Shashi Bala,
T.G.T.(Hindi), GoGeSeS5:Sey
Begampur,

B/o. shoSoLoTOKHS,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67.

Mridula,

T.G.T.(Hindi), GoBoSoSoSe,
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-1 A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
ToGoTo(EngliSh), GoBcSoSo’
Hastal,

wW/o. Sh.Manoj Kumar Sharma,
R/0. S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hameed,
TOG.TQ(English),
GoBoSoSoSo, Ghitorni,

S/0. SheAbdur Rasheed,
Zakirnagaxr, New Delhi - 25,

Urmila

P.G.T.zHistory),GlCo-Ed.

SeSeSey PandWala Kalan,

W/o. Sh.Dilbagh Singh,

R/o. E-1, Nawada Housing Complex,
Delhio :
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31.

32.

33,

34,

35,

36‘

37.

Geeta Rawaty
T.G.T.(N.Science),
G.B.SOS.S.’ Hastal’

D/o. ShoManwarl singh,

R/ O RZ=726/ Ay purannagals
palam Colonys New Delhi.

. 9

SQK.V QCO"’Ed Y Mundela Kal any
Vi/o. Sh.Baljit singh,

R/0. 192 Ay Todermal Colonys

Mrs.Mukesh Dhillan,
PoGaTo(Hiﬂd’)p G.G.S.S.se'
sarojini NagaTly

¥/o. Upemder Dhillan,

R/0. Mukesh Dhillan, Flat No-42,
partap Chawky Delhi Court - 10.

Hari Prakash

TQGQTO(MathS ] SoKoVoNO"'z,
Sagarpuly

S/0. Sh.Dhara Singh,

R/0° J/B—14"Do’ LCI.GQ,
Flats, Maya puri - 64

Suman Kumaril

TOGOTO(MathSS’ S.K.V.NO-I,
Sagarpurly

D/o. Sh.Basant Lal Bhatiay

R/o. B=500 Avantikas sector ! I»
ROhi-ni-, Delhi - 850

Ram Gopal Sharmay
ToGoTo(Hindi) » GoBoSoSoSc ’
Karampuras

S/Oo S.C.Sharma,

R/o. House No-202)

D/ S.Welcome phase-111y

Anup ama Goel,
T.G.T.(English), GchSoSoSo,
Kidwal Nagals No32y

New Delhles

D/Oo She.Ae oGoel,

R/0. G-2389, Netaji NagaT»
New Delhi - 23.
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paha Ranl
o shrl NP, vyadav
res ]_dn“ Nt HOUEe N iy,

na\nl ‘..x..Apﬂllc ants
Versus
Govt, of nooo T of palhi
rhrough the nirector ot cducation,

Direotorqfn of Education,
Nl Sectetﬂrlat,

neihi. ,,.,Resp)ndents
(sh. R;Pillai; counsel for ap 110antsin OA—754/9°,
QI?lQO R0A /99, ang/99, 053/99, 1316799,

ch, S.K. th8 counsel for applicant:in NA-T719/799,
R0 /99 \7a91

shrid K, F.Dohare counsel tfor applidants in DA 787/99.
shri M.K. cunta, coulsel for applicant in QA 1415/99,
0@ /99, gag /99, R62/99 430/99.

;

shrl neenak phardwal, with shri B phaskar phardwal,
counsel for applicant in DA 811/99, 1031/99, 1033/99

M= Raman nherol, counsel for applicant in DA a6% /99

Sh,P.S,Mdhmndrn nroxy for Sh. D.S.Mahendru, counsel
for applloant in 0A 1017/99

Shil curat aingh counsel fn -a‘plicant in QA 1318/99

ghr i Vijay pandita,
counsel {or r;cpondents in all the OAS.

by‘Hon'ble shri Kuldip singh, Membet (I

1. since all the 0AS involve common points of lavw
and tacts, we are disposing of the ahove referred oA by

thivs common nrder.

7. prief fact af the case 1t

N

that Govt, of
N;C;T;of neihl had @ nuimbher of,vaoancies ~f Teachers in

A1 FFerent ~ategorles in the various schools. since there




was @ shortaogse of

of

Deelhi  appointed z

for short oeriods.
sipnozed o he antomatically
Lhe perilod specified in the appointment letters despite
Phe  Fact  bLhat posts  remained vacant even after the

Larmination of teachere annointed on ad hoo basis,

2, Ty these 0OAs applicants have ohallenged that the
tetrms  of  short  term contracts of service are unjust
mnconscionable  and against the very letter and spirit of
Lhe Conztitution,

ieants appointment

(5]

was Lo lapse by efflux of time on 31.3.1999 and in one or

A3

bWy caues Lime meriod was Lo lapse on 30,4,1999
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seeking a stay order that their service may not  he

(6]

torminated,

, These petitions were contested and Jjustification

for appointing  tea

9

hers for short term on ad hoc basis

nogiven by the

-

asnondents in their renly, It was
stated that the decision was taken un by the Government

tiv  Decaember, 1998 not to £i11

Y

contract basie any more as the posts will he filled up on

regular  basiz from the candidates selected by the Delhi

Subordinate Staff Selection Roard (hereinafter referred

For  as DSS

—
00
(2]
n
53]

—_
r—t
-

1s Further stated that it is  the
administrative function of Goverpnment to look into  the

interest of the

\.I':‘

tudents as well ag the necessity from

Lime tao time.
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ara heing  emnloved on contract bhasis have accepnted the
annointment on contract basis knowing fully © well the

coiequance  of  the  same, Time and again  the Hop ¢

Sunreme  Court had held that regularisation of back-door
enbtiranbs

and Courts are not te
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arrangement and  a  nerson anpointed to  the nost  as
zton-gan arrangament  cannot  olaim the benefit of

copbinuance  in zervice  as having

Fegular basise,
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unter affidavits have also

been filed hy the annlica

=
t

s in which they hhave

reiterated the stand taken by them in their respective

R, We  have heard the learned counsel for the

parties and perused the material on rec

(o]
=
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9, Before considering the rival contentions of the

e that when this

o]

narties, we  may mention at this sta

bunch  of cases was fi

j—t

ed prior to that another group of
teachers who had filed & similar apnlication before this

Tribunal  and since those teachers had heen ahle to reach

thie Triubunal hefore the expiry of the contract period

B0 an interim  order was passed in  their cases  and
az directed to be maintained. In the present
set  of apnlications, the anplicants could not approach
the  Tribunal hefore the ewniry of their contract period,
Moreover,  immediately after the expiry of their contract

neriod  there were vacations in the Tribunal from 22nd
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' Maraoh  bto Ist Aned of etitioners
could annraoch the the vacations In
the e alan nassed in  the
following terma:
"Alen iszue a short notice on bhe guestion
of interim relief, returnable on 12,04,1909,
Tyl Ehen, as an interim measure, shtatus auo
in respect of the annlicant as on today ha
maintainesd
mn, Sipce  this order in  the nature of interim
measure  was passed after lLhese anplicants have ceased to
/’/ he in employment  with the respondents <so  they are

H »
\D
[

claiming parity with those teachers who had obta an
order  of similar nature before exniry of their term 1.e,

hefore 31.3,.1999,

£ During the course of their arguments, the
learned counse) for the applicants submittred that these

prasent an

as the apnlicants were placed in the earlier set of 0As
whioh was decided oﬁ 7.5.99(Veena Anand & Ors, Vs,
. Govt, of NCT of Delh & Ors with connected DAs) by

another  Rench of  this Tribunal wherein the f)lldwing

reliefs were granted to the applicants/teachers and their
0h% were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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nosts 1111
regular candidates duly selected hy

NEGEGR o anronral te authority are

O

availahle to replace the applicants

.

“(R) Those selected regularly shall first

=
AR~

™

i

neted in the existing vacant
nozitions and only if encugh vacant

po=te are nobt available, they should

2l hoo appoinitees, Replacement of

the latter sshould he 0n the

’/// princinle of last come first go.
Thoze «n  disnlaced should he

acoompodated in vacancies that  may

he existing in other districts,

(Y The ad hoc appointees shal

[¥4)

j—

r

@

paid
minimum pay in the pay scale of
reqular teachers plus DA in  tersms
of law laid down by Hon ble Supreme
Bourt in  the case of Daily Rated

‘wL Casual Labourer Vs, o & 0Ors,

renlaced by any newly appointed ad
hoo employee,

“(E) Those of the anplicants who have

~

3]

nnlied or may anpply for regular

, necessary relaxation in




ta the extent of

zervice put  in by

“UF ) There  szhall he  no order as to

12, Learned ocounsel appearing on  behalf of the
apnlicante  submitted that since the nresent anplicants

ares  also similarly nlaced as the applicants in the case

of Veena Anand & Qg (supra), they are also entitled to
the <similar relief as granted to them, Learned counsel

1so  submitted that the apnlicants who were, during the
the merit of their oase and they can also bhe directed to
he allowed bto continue in their respective posts as  the

annlicants in the above referred judgement.

apnlicants also relied upon the judgement of Hon ble
sunreme Court in the case of Girdhari Lal vs., Union of

India which also starts with the following paragraph:

in 0A No. 319/85 d

in  Balwant S

s

ngh & Orfs, wvs, Unlon of
India if he too was a party therein,

e his claim is identical to that of
the annlicants  thereln. The main
mhallenge on hehalf of the Union of India

tey Glrdhari Lal ¢ claim is that he did

—_—




Conrt ohserved a
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“not doin ac n that matter and he
aoved bthe apnlicant for grant of the same
henefit after that decision in 1989,

hawving rebtired earlier”.

14, After mentioniong the facts the Hon bhle Supreme

14)

> Follows:

Tt is appropriate that the Union

)
-

t
2

India treat all such persons alike and
grant them the same henefit instead of

driving each one of them to litigation in

i

-
od
-

the course of which the Union of India
ittzelf  is required to spend considerahle

nuhlic money”

15, Counzel  appearing for anplicants also submitted
that since it has come during the proceedings hefore the

Hon ble  High Couwrt, that at present there. are 4000
vacancises and DSSSR is also makin@ evercise to fill up
thosze  vacancies by a regular manner, till such time the
vacancies are filled up on tegular baslis,applicants may

he allowed to conktinue in thelr respective posts,

16, Counsel for respondents rebutted the arguments
of  the counsel for applicants and submitted that in this
manner the anpnlicants would claim continunity and then
they will olaim a right to post which will ultimately
lead to  entry through back door. He furthe submitted
that bthe pesent applicants cannot claim continunity in
sgrvice  after ewniry of their term specified in their
resnective anpointment letters and as such these 0DAs

should be dizsmizssed.




17, We  are X “nnsidered oninien  that the
contention  of raspondents counsel has no merit and  the
cmeant set  of  anplicants are Fully covered with the

judagement given by the co-nrdinate Bench of this Trihbunal
in Veena Anand s case (sunpral. In this regard we may

aleo mention  that when Lhe inteim order was granted 1n

Vaeasna Ahand (supra), the resnondents had filed

5 Writ Petition hefoe the High Court of Delhi for

blhe shay, and the High Court had taken a view

rhat the <stay granted was an innocuous  one  hecause
respondents  were given liberty to Fill up the vacancies

o hy any appropriate authority to replace the ad
hoo  teachers, The High Court nf Delhi was informed that
the  wvacancies had  arisen to the number of 4000 as on

8,4.1999 <o the High Court W

s of the view that

[¥)

nirima-faice there was a need tn continue the services of
the respon

who were still) continuing there for the time being.

18. During the course of arguments, we were also
informed that exams for various categories have bheen held
very recently by the NSSSR,  Since there are a large

number of candidates, result of the same within a short
span of time cannot bhe acecepted, In these circumstanoes
We find that the applicants in the present set of 0OAs
roach the Tribunal because of 1ts
he denied the relief granted to
earlier set of OAs in Veena Anand
we peruse the earlier order nassed

udgement hy a Co-ordinste Rench of

i

thi= Tribunal we find that there 1s no ispute abouk the




facts of the presdy ‘ © DAz which are identical with

the facts of the ear set of 0As which was decided hy

the Co~ordinate Bench of this Tribunal. The present

applicants are, therefore, «lso entitled to  the same

relief as granted to the applicants in an earlier set of

N A ey

2

19, In view of what has beon discussed ahove,

£

we allow these 0OAs with the similar directions as giwven

in Veena Anand s case (supra).

(A) Applicants <hall bhe re-engaged on
the nresent posts forthwith til}1
regular candidates duly selected by
DESSB/or  appropriate authority are

available to replace the apnlicants.

(B) Those selected regularly shall first
he nosted in the existing waocant
poesitions &nﬁ only 1 F enough vacant
NOosts are not avallable, they should
be posted against the Rposts held by
ad  hoc appointeess, Renlacament of

the latter should be e tha

principle  of  last come firp

i

t g,
Those 50 disnlaced should he
accommodated in vacancies that may

be existing in other districts,

(C) The ad hoc appointees shall he paid
minimum  pay in the nay  scale  of
regular teachers plus DA i ter ams

of  law laid down by Hon ble Sunrene

Ann

o,
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. Court in  the casg
P '
H . - r s
" fazual  Laboygrar
’ (1988 (1)ece 122)
(DY N ad  hoo appointee  shall he
replaced by anpy newly appointed ad
haove emnlovee,
(E) Those of the applicants who have
i
‘ annlied or may apply for regular
selection, necessary relaxation inp
2ge shall he given to the avtent of
the nperiod of service put  inp by
‘ hem,
20, The above directions should be complied with
within a period of one month from the date of receipt of
& copy of this order.
21, There shall bhe no order as to costs,
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